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1657. SHRI BIJOY KRISHNA 
HANOIQUE: WI. the Minister of C0M-
MERCE be pleased to state: 

(a) whether the memorandum sloned 
I8CIIItIybelweentheGovemmantson IncIa 
and ChIna on bolder trade Is Ic8Iy to ad-
varaaIy affect the prospect of the tracing 
activities of Ihe Tbetan refugees; anet 

(b) if so, the steps Government have 
conteqJlated to protect the Interasts of the 
Thetan retuge8s? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMERCE (SHRI P. 
CHIOAMBARAM): (a) No, Sir. 

(b) Does nOl arise. 

Pollution Ch_ In Deihl 

1658. SHRI GANGADHARA 
SANPALLJ: Will the Minister of SURFACE 
TRANSPORT be pleased to state: 

(a) the number of Govemment and 
private vehicles challaned upto December, 
31,1991 with a view to check ponution In 
Delli; 

(b) the delaDs of the fines Imposed; 

(c) the extent to which poftution has 
been checked as a result or this; and 

(d) the names of the StalesIUnion Ter-
rItorieswherethe IawsforpoUU'Jonchecklng 
of vehicles exist? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE, TRANSPORT 
(SKlIJAGDISH TYTlEa): (8) DurIng the 
perIodMa_R:h'90toDec.91,12,917vehlcles 

.... challanad . 

(b) A fine of RI. 22,n,7501- was lm-
posed. 

(c) UptoJan. '12 approxImaleIy, 12.88 
Iakh vehicles went checked and 18% ve-
hicles were founds polluting beyond the 
praacrlbedatandard8ln~nto36% 
vehicles exceeding pnt8CI'I)ed atandard8 
between Dec '87 - Fab''90. 

(d) Provlslcms of Motor Vehlclea k;t. 
1988, are applicable uniformly all over the, 
country. 

Import of Video Film. 

1659. SHRI SOBHANADREESWARA 
RAO VADDE: WID the Minister of C0M-
MERCE be pleased to state: 

(8) whether the Govemment propose 
to Issue fresh guidelines for Importing edu-
cational, scientUlc and technical Video films 
for their duplication in the country; and 

(b) if so, the detaUs thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMERCE (SHRI P. 
CHIDAMBARAM): (a) and (b). The Items 
covchd by Appendices 1 Part-A, 2, 5 Part-
B 8 and 11 constitute the 'Negative list'. The 
Items Included in the 'Negative Ust', except-
Ing those covered by Appendix 2, Part-A, 
the Import of which Is banned, shaD be 
allowedforifl1)Ort against specificlicencees. 
All other Items 'not Included in the 'Negative 
list' shall be freely Impertable. 

ACC and NCC Tmlnlng 

1660. PROF. UMMAREDDY 
VENKATESWARLU: WID the Minister of 
DEFENCE be pleased to state: 

(a) whether the Auxlnary cadet Corps 




